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9. Jalna Ambad 

11. Nanded Degloor 

13. Nasik Manmad 

15. Raigad Mahad 

17. Raigad Uran 

19 Satara Satara 

21 Yeotmal Pusad 

XXXVIII. Urban Area (11 ) 

Akola Karanja 

3 Chandrapur Warora 

5 Nasik Trimbak 

7. Ralgad Matheran 

9. Sangli Islampur 

11 Yeolmal Dhigras 

[English] 

Demolition of Unauthorised Colonies 

2340. SHRIMATI MEIRA KUMAR: Will the Minister 
of URBAN AFFAIRS & EMPLOYMENT be pleased 10 
state: 

(a) whether before demolition or proposed demolition 
of unauthorised colonies and Jhuggi Settlements in Delhi, 
the Govemment have held or propose to hold inquiry to 
identity the officers responsible for such unauthorised 
settlements and to compel them to compensate the 
settlers affected by such demoHtions; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE' IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU 
DAnATREYA): (a) and (b) Unauthorised construction and 
encroachment on public land is a continuing problem in 
Delhi. As and when unauthorised construction! 
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10. Jalna Bhokardhan 

12. Nanded Dharrnabad 

14. Parbahani Saillu 

16. Raigad Roha 

18. Satara Phaltan 

20. Thane Vasai 

2. Seed Ambejogai 

4. Nasik Sinnar 

6. Raigad Alibagh 

8. Raigad Pen 

10. Satara Khaswad 

encroachment is detected or reported, action is 
construction/encroachment is detected or reported, action 
is taken by the concemed agency under the relevant 
laws. D.D.A. has reported that sometimes due to non-
availability of police force the removal action is delayed. 
If connivance on the part of any official IS established, 
action is taken by the concerned agency against the 
defaulting official(s). Builders of unauthorised construction 
and encroachers on Government land has no rightltitle to 
claim any compensation. However, to irnprove the living 
conditions of jhuggi dwellers. the Government of N.C.T. 
of Delhi is implementing a three pronged strategy under 
which the eligible jhuggi dwellers (as in existence in 
January, 1990) are resettled on the request of the land 
owning agency. who share the relocation cost. 

[Translation] 

Cold Fishery Research Centre 

2341. SHRI BACHI SINGH RAWAT 'BACHDA': Will 
the Minister of DEFENCE be pleased to state: 


